No.: 149

DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II
(General information relating to legislative & other matters)
Tuesday, 28" February, 2012/ 09 phalgun 1933 (Saka)

Sub: Guidelines for issue of Vehicle Passes.

Hon’ble Members are informed that keeping in view the security concerns of the grand
Legislative Assembly building and complex, Hon’ble Speaker has desired that the vehicle passes
be issued with a utmost care in the following manner:-

1.

HIT—-149

The vehicle passes of non governmental private persons shall not be renewed. Instead
fresh passes shall be issued on recommendation of Hon’ble MLAs on production of
registration certificate of the vehicle.

There shall be a ceiling of 2 MLA passes for issue to a Hon’ble Member after the
submission of registration certificate of the vehicles that is registered in the name of
the Hon’ble Member or his family members.

The Hon’ble Members are requested to recommend minimum number of persons for
issue of vehicle passes (Parking Label) and in any case Hon’ble MLA should not
recommend more than 3 persons during a year for issue of passes to genuine persons
for their private vehicles.

P.N. MISHRA
Secretary
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